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Ingtallation of a Computer by Ameri-
eumtmmtanw.am,

8188. SHR] SUBHASH YADAYV:
SHRI KRISHNA PRATAP
SINGH:
SHR] RAMAVATAR
SHASTRI:

‘Wil} the PRIME MINISTER be
pleased to state:

(a) whether Government’s atten-
tion has been drawn to a news item
which appeared in the Times cf India
dated the 25th March, 1981 to the
effect that the American Central In-
fellipence Agency hag installed a
computer at the U, 8. International
Communication Agency building 1n
New Delhi for-maintaining biodatas;
and

(b) if so, the facts thereabout gnd
the reaction of Governmeny thereto?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) Yes,
Sir.

(b) Government have received 3
proposal from U, § Embassy for the
installation of a gp2cial computer, This
proposal for computerisatliopn covers
WANG VS Computer System with
termina] linkg between American Em-
bassy, Chankyapuri and the American
Centre, located af Kasturby Gandhi
Marg. The computer facility ig pro-
posed to be useg for the following
operations:—

1. Administrative Personnel Infor-
mation File,

2, Property Inventory Siatug File

3. Residentia] Maintenance File

4. Subscriber List for Span and
othey Publications of the Embassy.

5, Word Processing Applications
at American Centre.

In addition to this WANG computer,
the Embassy also have three Micro-
computers which they are using for
introductory level training, Ag per
their projecteg plan they have no in-
tention of setting up any othe; com-
puter in India in the near future 1In
their prposal, they wish to link this
system with Washington DC after
about f e years and to insta] 3 Word
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Processing System %based on Micro—
complters to support approximately 12
CRT terminalg and 6 printers. Ward
Processing Systems are intended fox~
report creation and to improve rou-
ting correpondence handling,

The US Embassy has been permit-
ted by the Department of Electronics.
to import and instal this computer on
condition that they will obtain prior
permission of the Government of
India before establishing any commu—
nication link outside India,

Tamrapatrag to Freedom Fighters

8189, SHRI R. P, YADAV: Will the
Minister of HOME AFFAIRS &L
pleased to state:

(a) whether in spite of the assurance
given by the Home Ministe; on the
floor of the House on July 22, 1980
that the freedom fighlers would can-
tinue to be awardeq ‘“Tamrapatras™,
the practice has since been abiandomed;,
and

(b) if so, the reasons thereof

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR] YOGENDRA MAKWANA}:
(a) and (b) The Scheme for award of
Tamrapatrag 0 Freedom  Fighters,
which was discontinued in May, 1978
by the then Government, hay since
been revived. The State Goverm—
ments/Union Territory Administra—
tions have béen requested to expedite
the distribution of Tamrapatrag te.
eligible Freedom Fighters.
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